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were al beli ved to be in olvcd in the 
idnapptog and murder to late Shri 
hatre were reported to have c c p d 
from the United Kingdom to Pakist::rn. 

c) The Maalstratc trying the ca e 
of Sbri Mhatre ha is ued warrants for 

1'roducti n of the e ac u  d p rson , 
nmnely, Muh mm<1d Mirza As lam, 

Mohd. Mu hr t Jqb::il and Azhar 
Mahmood hafi. 

.Joint Anti-Indian Dem o~t ot o  in 

Fore1 Countrie by tr -

Sikhs and P I tsni 

2602. SHRI BRAJA M HAN 
MOHANTY Will the Mini ter of 
:xTER AL AFFAIRS pleased tn 

state : 

( ) whether G<wcrnment have any 

inr rniation that in me forci n 

counlrie nti-Jndi n demonstr lion. 

a ~ been organi d by ikh cxtrcmi L 

nd Paki t ni j int ly; 

(b) i( o, detail thereof: ftn 

(  ) the rcauion of 
thercto ? 

ovcrnru nl 

THE MINI TER 0 
Ml JS Y OF EX 
(SHRl RAM N IW 
Y ·,Sir 

<b) The Jem n t ration organi ed by 
the Sikhs ln London on June JO, 1984 

attended by ome m mbcrs of . o -
ned Jammu anct Knc;hmir Liberation 

Front and Jnmmu and K e hrnir Mu Jim 
Con ere nee Simi larJy, the demon Lr -

tion ~ d at openhagcn on June 10 

as attended by some ~k  tani 

national . 

{c) latensivc 
have been and 

educate public 

publicity 

are being 

opini n aad 

measure-. 

ta k i1 l 

counter 

misinformation. The Governments 
concerned a] o ha\• been reque ted IO 
en ure that the e .dernon Lration d o not 

lead to or ea ouraa violeo c of ny 
kind. 

Re 
t in th St 
ct r 

2 3. 
TIA 
b p l 

II I .A. 
Will th P 

1 SEBAS-
INT TER 

(a) h rh r th r ha b  n di - · 

cu ion ti I() 4 '1ith the W t 

B a al I l.."Honics c io 1 re ard-
iag iaclu ion of q uipment perteinio to 
p  w r plant ant.I P"' t n t lcgreph 

unit for ~~  trati r, in the State 
Smull cale cclPr ; 

(b) if lJ th_ detail of II c ame; 

and 

{c the d ci i n taken hereon and 

acrion t I.. n for it; implen1 ntati n  ? 

THE DP 

DEPART 1 • 

AND IN TH 

TY MINISTER IN THE 
T OF EL CTRONICS 
Ml t TRY FOOD 

AND fVIL UPP J (DR. M.S. 
ANJE 0) :  (  ) o, Sir'. 

(b) and ( ) D not arise:. 

Return r ' au DBI nrd 

2604. SHRI INGH 

WAI A: 

AFFAIR 

'ill the Mini. ter of HOME 

b ple"l <.I to refer to the 
reply iven co n..;tarrcd 

_9 3 on 10 Augu • I 
n:lurn f atinnal wur 

u ti n No. 

3 r  g rdiag 

and t tc : 

(a) the ro l durc f r t.h award of 
Padam hri and thcr ·imilar title on 
non-offi ial ; 

(b wh ch r an) 

returned tb 'r award 
1983; 

w r ees have 
a fl r l 0 Augu t , 

(c if ~ o. th 1r n:1111e and wh er 

t hey hold any dncial posittin·; 

(d) wheth r th r i n pr ure 
of pr c d nt f r the return of' the 
a \\nrd once gi n· • • nd 

(c) if n • the r IDl _or the 
ecept nc of tl1 r turn of a d-s. 
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and the step Government propo e to 
ak~ that the national awardces do not 
re,turn their award in future ? 

THE MINISTER OP STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULART SINHA) : 
(a) Podma serie of decorations are 
awards and not title  . The Pr id n l 
confers the award of Padma Vibhu han/ 
Padma Bhushen/Padma Shri in r cogni-
tion of exceptional and di tingui ~d 

service/di tinguishcd service of a high 
order /distinguisbed ervice ead~ ed by 

an indiv" uaJ in any field e.g. A.rt 
Liter ture. Sci nee, Technology , Educa-
tion, Public Life, Sports ond Public 
Service etc. a laid down in the Statute 
and Rule-; i ued by th President'" 

Secretariat under Notification No· 

2-pr s/55, 3-pre /55 and 4-prc /55 dated 
8-1-1955. However, it wt>uld not be in 
public intere t to di clo e the procedure 
follow"d for the selection of pcr;on. 

for the e award . 

(b) and (c) Shri Khu ant ingh 

has in a communication renonnccd the 

award. Shri Sadhu Singh Hamderad 
has returned the anad & the meda I. 

(d) and (e) Ther i. no laid down 
procedure for the return or awardi;. by 
it recipient . 

Openin of Israeli Inter ·t ection In US 
Embn y in Sri I.anka 

2605. SHRJ D .. A. 
SIV APRAKASAM : Will the Mini ter 
of EXTERNAL AFFAIRS be Plea ed to 
·state : 

(a) whether Government arc f 

opening Israeli interest section in U .S. 
Bmbas y in Sri Lanka; 

(b) whether Governmenl have oo ~ 

dered it impact on Tamilians in Sri 
Lanka; and 

• (c) if so, the reaction of Govcrn-
men t to op ning such a section ? 

THE MINISTER OF ST A TE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI RAM NIWAS MIRDHA) : (a) 

19 ritten An wers 248 

Govt:rnmr t ere ar of th peni og 
or th I . r h nt  r t ction in the US 

mba y in lombo, ri Lank . 

(b) and (c) Governm nt re of tho 
vi ' that thi introduc 81\ unnece -

sary and avoidable c mpJic lion in the 
ethnic it.ufttian in Sri Lanka nd the 
g neral siruation in rhc rt'gion. 

Memor: n nm h M ndovi ~  t Limi-

t ~ o  er nion Goa 

20 .. l-IRJ RA AV TAR 

HASTRl : Will t ~ fini t r or STFEL 
ND I be 1 lf'a c I t ta te : 

(a) whether h ha n.: c1 a n emo-
randum dak<l 14 Jtiric, 1 84 f1om the 
Mondovi Pc:llcl Lim1 led \\' rken1 Union 

oa: 

(b) If l, lhe n1 ill 1..1 Ill 01 f the 

aid m mur nJ.um: ard 

(c) ah rc..t tion 

th rel" ? 

of o crnnien t 

STATE OF THE 
L  A  D MI ES 

)  : {a) Yes, Sir. 

(b) The mi me randum ives a brier 
hi t rv f the Man ovi P !let'\ Project 

and the ren,.o n 1h1t led t the clo urc 
or Mondovi Peller . Th" memor ndum 
t.Irawi attc 1tio11 t the ri?("'er u ion of 

the clo ur 111 te1 m · of c.mployment and 

ffcct on th minin' du~ , It ha 

b en u~ ted in the mc:morundum that 

coal could repl.tce furna I! oil for ellc-

ti ation iron ore and 1hat pig ir n or 
. pon e irnn should he pr duccd in teed 

of pellets. The mamorandum also 
ugge t.~ tting up of a steel plant in 

Go!!.. 

(c) Mandovi Pdl t Limited. joint 
sector plant which was s .. L up as a ~~  

export orient d unit for t ~ production 

of Bia t Purnnce Graue Pellet , com-
m need production in September, 1979. 
The plant a~ faced wilh three prin ·'pal 

problem in it op r tion ; the fall in 
pellet prices abroad, hi e in price of 
furnace oil and power problems. On 




